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 EMPLOYMENT OF GRADUATE    ENGINEERS 1 
*397. SHRI PRANAB KUMAR MU- | 

K.HERJEE : Will the Minister ol" STEEL I 
AND  MINES  be  pleased  to state: 

(a) whether it is a fact that recently 125 
graduate engineers in the scale of Rs. 550 to 
R-;. 1,103 ware esmlayed in the Durgapur 
Steel    Plant: 

(b) if so, how many of them belong to 
West Bengal:   and 

(c) whether the appointments of some 
first class graduate engineers belonging to 
West Bengal were not approved by the 
office of Hindustan Steel at Ranchi inspite 
of Selection Committee's desire to give 
priority in employment to competent candi-
dates from  this Stale?] 

t[THE MINISTER OF STEEL AND 
MINES (SHRI S. MOHAN KUMARA-
M\NGALAM): (a) During March-April, 
1972, offers of appointment were sent to   
137  graduate  engineers  posting   them 
to   Durgapur  Sieel   Plant.    Of these,   110 
have    joined. 

(b) Statistics of employment b> birth or  
domicile are     not  maintained. 

(c) This is not correct. Selection of 
Graduate Engineers is made by Hindustan 
Steel Limited for all its plants/units centrally 
on an All-India basis and on merit. Selected 
candidates arc placed in a single merit list 
and appointments are made from this list  in  
order of merit depending on    the 

I number of vacancies.] 

 

 



51        mitten Answer* [RAJYA SABHA] to Questions       52 
 

 MERGER OF BONUS WITH  PAY 
•398. SHRI     MAN  SINGH VARMA: 

SHRI      RATTAN   LAL   JAIN: 
SHRI N. K. SHEJWALK.AR: 
SHRI JAGDISH PARSAD 

MATHUR: SHRI    D. K.  
PATEL: SHRI     LAL   K.  
ADVANI: SHRI      S. C.     
ANGRE: 

Will the Minister of LABOUR AND 
REHABILITATION   be pleased   to state: 

(a) whether     Government's     attention 
has been drawn to the demand recetly made 
by the Bhartiya Mazdoor Sangh Tor merging 
bonus  with  the  annual   pay:  and 

(b) if so, the details of talks held with 
the i r  leaders; the reaction of Government 
in regard to the demand; and the steps taken   
in   this connection ?] 

f [THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K. KHADI- 
LKAR) : (a) Government have received a 
copy of a resolution passed by the Bhartiya 
Mazdoor Sangh saying intei-atw that bonus 
should be treated as deferred wage so long as 
the workers are not paid a living wage and 
only thereafter should it be considered as a 
share in    profits. 

(b) Government has held no talks on the 
subject with the leaders of the Bhartiya 
Mazdoor Sangh. A Committee has been set 
up to review the operation of the Payment of 
Bonus Act, 1965, and it would be for the 
Committee to consider the submissions 
made by the parties on the question of 
bonus,! 

 

 
translation.


